D
| TEM NO 47 COURT NO. 3 SECTION |11 A

SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).14782/2004

(From the judgenent and order dated 16/10/2003 in |TA No.4/2003 of the
H GH COURT OF UTTARAKHAND AT NAI NI TAL)

COMWNR. OF | NCOME TAX & ANR Petitioner(s)
VERSUS

M S. ATWOOD OCEANI CS | NTERNATI ONAL Respondent ( s)

SLP(C) NO 14785 of 2004

SLP(C) NO. 14786 of 2004

SLP(C) NO. 14787 of 2004

SLP(C) NO. 14788 of 2004

SLP(C) NO 14789 of 2004

SLP(C) NO 14790 of 2004

SLP(C) NO 14791 of 2004

SLP(C) NO. 14792 of 2004

SLP(C) NO. 14793 of 2004

SLP(C) NO. 14795 of 2004

SLP(C) NO 14796 of 2004

SLP(C) NO 14797 of 2004

SLP(C) NO 14798 of 2004

SLP(C) NO. 14800 of 2004

SLP(C) NO. 14801 of 2004

SLP(C) NO. 27020 of 2004

(Wth appln(s) for c/delay in filing SLP)

WTH SLP(C) NO 14758 of 2007
(Wth office report)

SLP(C) NO. 14799 of 2004
SLP(C) NO. 16000 of 2004
SLP(C) NO 14827 of 2004
SLP(C) NO 15957 of 2009
SLP(C) NO. 23781 of 2008

(Wth appln(s) for c/delay in filing and refiling SLP and office report)

SLP(C) NO. 14994 of 2007
(Wth office report)

SLP(C) NO. 16463 of 2006
(Wth office report)

SLP(C) NO 16511 of 2007
(Wth office report)

SLP(C) NO. 25631 of 2004
SLP(C) NO. 25947 of 2004
SLP(C) NO 27021 of 2004
(Wth appln(s) for c/delay in filing SLP and office report)

SLP(C) NO. 27041-27042 of 2008
(Wth office report)

SLP(C) NO 3194 of 2006
(Wth office report)



SLP(C) NO. 35270 of 2009
(Wth office report)

SLP(C) NO 3835 of 2006
(Wth appln.(s) for substituted service)

SLP(C) NO. 5719 of 2008
(Wth office report)

SLP(C) NO. 6104 of 2006
(Wth office report)

SLP(C) NO. 7485 of 2006
(Wth Wth appln.(s) for substituted service and office report)

SLP(C) NO. 7546 of 2006
(Wth office report)

SLP(C) NO 794 of 2005
SLP(C) NO 2036 of 2005
SLP(C) NO 3547 of 2005
(Wth appln(s) for c/delay in filing SLP and office report)

SLP(C) NO. 9005 of 2006
(Wth Wth appln.(s) for substituted service and office report)

S.L.P.(C...CC NO. 9787 of 2007
(Wth appln.(s) for c/delay in filing SLP)

Date: 16/12/2013 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTICE H. L. DATTU
HON BLE MR JUSTI CE C. NAGAPPAN

For Petitioner(s) M.R P.Bhatt, Sr.Adv

.Sriparna Chatterjee, Adv.

. Tanushree Si nha, Adv.

.Sahi|l Tagotra, Adv.

.Shalini Kumar, Adv.

. Sadhna Sandhu, Adv.

JArijit Prasad, Adv.

.S.WA Qadri, Adv.

. Gargi Khanna, Adv.

M s. Anita Sahani, Adv.

For Ms. Anil Katiyar, Adv.
For M. B.V. Bal aram Das, Adv.
For M. B. Krishna Prasad, Adv.

FSSFFSFS

For Respondent (s) Ms. Sangeeta Bharti, Adv.
M . Kri shanu Adhi kary, Adv.
For M. Subranoni um Prasad, Adv.
M. Bhargava V. Desai, Adv.
UPON hearing counsel the Court nmade the foll ow ng

ORDER

Pl eadi ngs are conpl ete.

List the matters for final disposal on a non-niscellaneous day.



(G V. Ranana) (Vi nod Kul vi)
Court Master Asstt. Registrar



